OPEN COUAT

CENTHAL AQMINISTLATIVE TiHIBUNAL
ALLAHABAD BENCH, ALLAHABAD,

All ahabad, this the 22nd day of Nov.200l.

QUORUM : HON. ME. S. DAYAL, A.li.
HOI\]‘- Nu:i. hAFIKUm.T.NA Jofﬂo

C. A, No.1327 of 2001.
1, Harindra Bahadur Yadav a/a 38 years s/o Sri shivji Yédav
r/o Village and Post Prasadpur, District Ballia.
seees Applicant.
Counsel for aéplicant : Sri Rakesh Vemma,
Versus
- 1l. Union of India through the Secretary, Ministry of
Communication, New Delhi.
2. The Senior Superintendent of Post Offices, Ballia
Division, Ballia.
3. The Assistant Superintendent of Post Offices, Rasra,
District Ballia.
4, Sri Raj Kumar Yadav, Extra Uepartmental Baéﬁch Post
Master, Prasadpur Post Office, Listrict Ballia.
elels ety heSpondentS. (

Counsel for respondents : sri K.GC. Joshi.

O R D E R (ORAL)

BY HON. MR, S. DAYAL, A.l,

This application has been filéd for setting aside
the impugned letter dated 13.11.01 issued by Hespondent No.2
addressed to Respondent No.3. Further directions have been
sought to set aside the engagement of one Sri Raj Kumar Yadav,
Extra Departmental Branch Post lMaster, Prasadpur Post Office,
District Ballia on the post of Extra Departmental Branch
Post Master, Usasa by disengaging the petitioner. The
applicant also seeks stay on the operation of impugned order

dated 13.11.01.

Ze We have heard sri Rekesh Vema, Counsel for the

applicant and sri K.C., Joshi, Counsel for respondents.

She ﬂé/ We find that the applicant is regul ar ov—
v ent



: 2

on the post of Extra Depgrtmental Delivery Agent/Mail Carrier,
Usasa Post Office, District Ballia. The Hespondent No.2 by
letter dated 27.2.0L directed Hespondent No.3 to engage the
applicant on the post of Extra WDepartmental Branch Post
Master, Uaafa Post OFfice; Pistrict Ballia, The applicant
in pursuance of the letter took charge of the post of EJBPRV
on 3L.3.0l. He was to engage z suitable candidate in order
to get himself relieved. The respondentS have now ordered
that the applicant shall go back to his post and have now
given charge to Sri Raj Kumar Yadav, who is regular incumbent
as Branch Post Master of Prasadpur, on the post of EDBRM,

Usasa.

4. The applicant has come to us alleging that his
perfomancewas satisfactory and that his replacing is

arbitrary.

5, We are not pursuaded that the action;gf the

respondents are arbitrary.” They had made a temporary
arrangement earlier by engaging the applicant, who was Eﬂ&é/
JC and now they are making another departmental arrangement

by sending the applicant back to his original post of Extra

Departmental Qeliveﬁy Agent/Extra Departmental Mail Carrier.

They have altered the temporary arrangement. Since the

applicantvhas not been the regular incumbent of the post

of EQBBW, Usasa, we do not find any arbitrariness in Such

an order and, therefore, the O.A. stands rejected at

adnission stage. There shall be no order as to costs,
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